Dated this the 19" day of April, 2017. -

NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
- AHMEDABAD

CA (CAA) No. 35/NCLT/AHM/2017

-~ Coram: _- Present Hon'’ ble Mr. BIKKI RAVEENDRA BABU
" ' - ‘ . MEMBER JUDICIAL

ATTENDANCE CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 19 04 2017

- Name of the Company-: o Welshop Tradlng Pvt. Ltd.

Welspun Steel Ltd. (Jomt Appllcatlon)

Section of the Companies Act: Sectlon 230 232 of the Com anles Act, 201 3

S.NO. NAME (CAPITAL LETTERS) DESIGNATION_.'_ __ REPRESENTATI‘ON ____ SIGNATURE

2. YUVRAT THAKoRg Awom rg M’PLI c.fw'r Z»__, W..,

R g

LOMARMISHTA RgupL  ADVOATE HPPu_cANT

' ORDER .

Leamed Advocate Ms. Dharm1stha Raval w1th Learned Advocate Mr Yuvraj
Thakore present for Apphcants - '

At request of Learned Counsel for Applicants.

- List the matter on 21.04.2017.

M/u |>,-—

RAVEENDRA BABU
MEMBER JUDICIAL

B .



